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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 680/2023

IN THE MATTER OF:
SHRI RAMAN

-««APPLICANT
VERSUS
UNION OF INDIA & ORS

...RESPONDENT(s)

FURTHER PROGRESS REPORT ON BEHALF OF THE DIVISIONAL
DIRECTOR, SOCIAL FORESTRY DIVISION, AGRA IN COMPLIANCE
WITH THE ORDER DATED 14.05.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

I, Rajesh Kumar, aged about §é years, S/o Shri RANG LAL Mggw,kpresently

posted as Divisional Director, Social Forestry Division, Agra, State of Uttar
Pradesh, do hereby most solemnly state and affirm as under;
1. That I, Rajesh Kumar, in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the
! :

present response.

S § co,unse‘l\og y instructions and the contents of the same are true to my
IR %

i
knowledge
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L. BACKGROUND OF THE MATTER

1. That the petitioners have contended, through the present OA, that the

Action Plan recommendations on increasing green cover were not being

effectively implemented.

2. That the present affidavit is being filed in compliance of the order of this

Hon’ble Tribunal dated 14.05.2025, directing the Respondent to submit

the status of green cover in Agra.

II. COMPLIANCE BY DIVISIONAL FOREST OFFICER

A. Current Status of Green Cover:

3. That it is submitted before the Hon’ble Tribunal, that in order to address

“;"‘.(.Hq_.\-

the concern raised, the Forest Department has undertaken extensive mass

. '“ o

plantation drives during the last several years along with other concerned
departments. The outcome of these sustained efforts is now reflected in
the ISFR, 2023, wherein it has been recorded that the forest cover of Agra
has increased by 12.90 sq. km, bringing the total forest cover to 6.82% of

the total geographical area of the district.

A true copy of the relevant extract from the ISFR 2023 is annexed

herewith and marked as ANNEXURE-1.
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the beneficial results of the mass plantation drives already undertaken are
cxpected to be more prominently visible in subsequent reports.
It is also respectfully submitted that the Forest Department has prepared a

roadmap for enhancement of green cover in the district. By the year 2030,

the forest and green cover of Agra district is targeted to increase to

approximately 13—159%, By the year 2047, in alignment with long-term

environmental commitments, the Department aims to achieve the

benchmark of 339 green cover. This process of ecological restoration s

continuous and ongoing, and is being implemented in a sustained and

time-bound manner.

. Compliance with District Environment Committee and Action Plans:

6. It is

further submitted that regular meetings of the District Environment
Committee and District Plantation Committee are being conducted, and
compliance is being ensured by the concerned departments. The
Deponent had duly communicated vide letter dated 02.09.2025 regarding
the commencement of the latest meeting of the District Environment
Committec and District Plantation Committee on 03.09.2025 under the
chairmanship of the District Magistrate, Agra.

A copy of letter dated 02.09.2025 is annexed herewith and marked as
£

,.QQE@?-:?LS‘ANNEXURE-Z.
WOTAL ™
r"
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7. The Apportionment Study Report provided by IIT Kanpur for Agra city,

along with the Control Options and Action Plan, has been circulated to 2]

concerned departments,

It is further respectfully submitted that the IIT Kanpur Report specifically
recommended increasing green cover through plantations and greening of

open areas, community places, schools, and housing societies, with
responsibility

Placed upon the Agra Development Authority, Agra
Housing Board, Agra Municipal Corporation, National Highways

Authority of India, Public Works Department, and the State Forest

Department. In compliance with the said Tecommendation, the Forest
Department, in coordination with the aforesaid agencies, has been

undertaking plantation and greening measures across open lands, roadside

stretches, community spaces, and educational institutions.

C. Plantation Species:

It is submitted that in earlier years Prosopis juliflora (Vilayati Babul) was
planted in some areas to improve soil conditions, However, in recent
years, this practice has been discontinued, and the Department is now

planting only indigenous species, such as Neem, Sheesham, Arjun, Imli,

ng-&gk, Amrud, Nimbu, Anar, and other suitable local varieties, including

gcommended for ravine areas as per the approved working plan
=

~
-;‘::Eo f,the.PQI'g

Department.
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10.This shift ensures ecological balance and supports native biodiversity in

the district,

D. Plantation Along Canals and Nullah Side Roads:

11.1t is respectfully submitted that as per the recommendations contained in
the Action Plan, the canals and nullah side roads are to be brick-lined and
proper plantation is to be carried out along such stretches, with
responsibility assigned to. the Irrigation Department and the Forest
Department.

12.In this regard, it is submitted that the land alongside canals and nullahs
falls within the Jurisdiction of the Irrigation Department, which
undertakes the work of brick-lining and other civil measures. The Forest
Department, as and when required, provides saplings and technical

support for plantation on such lands to ensure greening of these areas.

E. Creation of Green Buffers Along Traffic Corridors:

13. It is respectfully submitted that the Action Plan further provides for the
creation of green buffers along traffic corridors, with plantation of

Spcciﬁc pollution-tolerant species, assigning responsibility to the Forest

2 5 Z‘%)epartment Nagar Nigam, and Development Authorities.
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maintenance along the traffic corridors falling within thejr Jurisdiction,

The Forest Department extends fu] cooperation by providing saplings as

and when requisitioned by the concerned agencies.

F. Greening of Open Areas, Gardens,

Community Places, Schools and
Societies:

15.1t is respectfully submitted that the Action Plan also envisages greening

of open areas, gardens, community places, schools, and housing societies.

16.In this regard, it is submitted that the process of greening is a continuous
and ongoing exercise. As and when open areas, gardens, or other

community spaces are identified in coordination with the concerned local

bodies, the Forest Department provides suijtable saplings and technical

guidance. Plantation activities are also regularly carried out in schools

and housing societies through awareness campaigns and people’s

participation.

17.That it is humbly submitted that the answering Respondent has been

consistently taking steps to enhance the green cover in Agra, in
compliance with the 2019 Action Plan and subsequent directions of this

(Hon’ble Tribunal.
202

=N .
on’ble Trtbunal. It is
AL B ;’-'W,'T'l(‘f.'\ ‘k

Heare )
) L= e ‘

prayed that the same be taken on record.
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19.1 state that everything stated above has been stated by me in my official

capacity on and derived from the official record and I state that nothing

material has been concealed therefrom.

Dinciei . .
Socim ivisien
AGRA

VERIFICATION

Verified at AG-BRA onthis |@ day of September, 2025, that the

contents of the above affidavit from paragraphs 1 to 20 are believed to be

true and correct to the best of my knowledge and belief, No part of it is false

and nothing material has been concealed therefrom.

il ¥ :'JR’ 2ty &dﬁ&‘d
AGRA

Devi Prasal TPand:
rJ \.!4 ! ."!--"
R, Mo, 106477y

Y
(|""'"ﬂ“"' \r.;'”_‘l\l,_ 5
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ANNEXUR-1

Uttar Pradesh

Table 10.27.2 Forest Cover of Uttar Pradesh

(km?)
3 Sy Class Area % of Calculated Area by Sol
M \DF 2,688.73 112
- MDF 4,001.41 1.66
o OF 8,355.66 3.46
Total 15,045.80 6.24
VOF MOF OF LS N Scrub 639.51 0.27
Figure 10.27.1 Forest Cover of Uttar Pradesh
Table 10.27.3 District- wise Forest Cover in Uttar Pradesh
(km?
S 2023 Assessment % of Cal- CI\E,:EE
District ediareg | YOV | Med o en culated | 5021 | scrub
by Sol Dense Dense Forest Total Area by Rastar
Forest Forest Sol based*
Agra 4027.03 0.00 67.62| 207.11| 27473 682 1290| 6342
Aligarh 3,650.25 0.00 6.77 52.86 59.63 1.63 -5.19 1.08
Ambedkar Nagar 2350.00 0.00 1.29 4319 4448 1.89 3.39 051
Amethi 3,060.00 457 3.12 64.80 72.49 237 2.21 001
‘sh’"ur;h;: ;:’:’t'ba 2,408.56 0.00 34.64 9214 12678 526 3144 1.94
Auraiya 2,016.00 0.00 5.08 40.74 4582 2.27 169 1309
Ayodhya/ Faizabad 2341.00 6.86 12.49 87.07| 10642 455 433 0.80
Azamgarh 4054.00 0.00 1.09 46.10 47.19 1.16 -1.56 0.00
Baghpat 1321.38 0.00 3.52 11.96 15.48 117 -0.32 0.00
Bahraich 523700| 223.69| 149.17| 15855| 53141 10.15 1.65 427
Ballia 2.981.00 0.00 0.14 20.90 21.04 0.71 -3.45 0.00
Balrampur 334900| 293.49| 15524| 10692| 55565 1659 11.04 7.58
Banda 4,408.00 0.00 50.92 5041, 10133 230 -2.69 2.05
Bara Banki 4,402.00 3.58 5.71 9470 103.99 2.36 1.99 3.98
Bareilly 412043 0.00 6.83 32.24 39.07 0.95 -5.44 0.00
Basti 2,688.00 0.15 5.14 33.62 3891 1.45 8.02 0.04
22::;::';:;:: 1,015.00 0.00 028 494 522 0.51 000| 000
Bijnor 4561.15 3865, 21203, 16731| 417.99 916| 1353 5.49
Budaun 4378.05 0.00 475 23.15 27.90 0.64 -2.81 6.36
Bulandshahr 3431.04 0.00 42,61 9892| 14153 4.12 5.71 0.13
Chandauli 2,541.00 769 18317 35864| 54950 21.63 -0.81 1.85
Chitrakoot 3216.00 80.53| 314.81 24122| 63656 19.79 586 33.12
Deoria 2,540.00 0.00 1.13 19.19 2032 0.80 478 0.00
Etah 249043 0.00 0.35 2047 20.82 0.84 -3.15 008
Etawah 231058 0.00 63.20| 22359 28679 12.41| 2884| 4397
Farrukhabad 2,181.07 0.00 14.05 36.44 50.49 231 0.71 1.63
Fatehpur 4,169.00 0.00 19.24 37.77 57.01 137 -0.05 238
Firozabad 2360.82 0.00 4.44 56.53 60.97 2.58 212| 2410
Forest Survey of India

I 299
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ANNEXURE-2

CEED

Tt r), d8iey, TR @1 areyerar § e watarer |afafa / Rrer
geTRIYYT |/ RSrerr 1 |t / fS7efr deetvs |fifd @1 9o@ &6 03.09.2025 BT
IRTE 12.00 I PBeldge FANR, FRT H SMAIRTT &1 SIRAMT |

%) ,
AR UHIT,

PG YR fAeere, gMfThar=er  T9IT,

SR
TAid 1221 / 29—1 TR,  fa=1®, 02.09.2025

gfaferft frfaRad &1 gammet vd smavas srfard! gq ufta—

QfeT 3MRYad, HIATIRE-INRT |
e 7y BT rdard-red Ui |

SI0ITROTHO X, RT De |

JUTEde, INRT fIHT UIfSdRoT, IRT |

TR 3P TR 974, SR |

g AT SIEBRI, TR |

IR TR, (fdo /710) JIMRT (Aed TRAGM)

IR ARG, (TIRAA) JMRT (ATS Ioika)

9. IR ISR, THIH T, NI |

10. =g Fafdear AfEdRI, SIRT |

11. 1050370 BT TS, 3T

12. IU HYe, TR |

13. UG (5 JAONIR), FYad STell HRIGH FHadD, AT |
14. g&=7 9y FRAfbcaraifEian, 3R

15. STl Sa JAfRTHRI, JRT |

16. &g ITa RUefer), IR |

17. e fdened FRied, RT |

18. fterm IR e SR, 3TRRT |

19. Rterm wfafere Rt SifSadR), IR (YEHER, IISTHRI THWARRI, JRT)
20. Surgad el ST Ud Seq WedTe b, 37T |

21, R S1f¥aar, o @os fgd, Sodo Stet fem (AFRR), *RT |
22. =g URIISTT Yaerds, JoU0 I1og A A {0, T |
23. &g IR, 3090 YWYl FRIFT 918, ST |

24, TSTelT U=amad RTST BN, THERT

25. 30 fe9d Py, MR |

26. 7T fahry BN, ST |

N~ WD



Mobile User


27.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.
42.
43.
44,
45.
46.
47.

48.
49.
50.
51.
52.

53.
54.
55.
56.
57.

897

Rretr a1l v A=fIBRI, SIRT |

STErRTRAT 3FHI=AT STl =97, JIFIRT (ATHIOT ) |

SRR IFAI=AT STet T QIRT (31EX)) |

TR SrfIreT, Ui WS, ld AT fOqmT, *RT |
SRl ST, JUTST, R

HEIUE=IdH, SR gTaR fol0 SIRT |

Tl Ao SMfEdRI, SIRT |

e fIBNT ABRI, 3IFRT |

HR Gferd U (ITATRITE), SR

I URTE ARBRI, FRT

I HIRIBGNI ARHNI, ATRT 1S RS Yrotae, 3R |
&A™ Uge, JOUI0THOIMS0SI0HI0, STRT
ISGIRCERRSICCA RIS

BT Ua=Idh, [Tl ST D, 3IRT |

Iolae SRNGER, HET Xl BIANTH, 3TRT |

FHET SN SIfIBRI, TR UIfeIdT / TRGATI, 37T |
ARG (HaweId, FEHIRT, IR |

IRASHT eTd, THOTA0T0MS0 STHIRT

s 7= eMl, @ SRIGRT DRI, S0ITROMR0 HASTHT UTofelo, @gad i
ferfdrcaT Tamer, SR |

1T gar AfprY, J5% gdld=, NI |

qfd, MR SacluH—< HISUSIH, 3T |

Afed, efée Hargddl Tells=d, 3TN |

Afra, TTel, 8 RT |

URATSTAT Uaweres, T UGU0T FHF0T §hIS, AN |

st 9P T A HHATTR, JITRT |

s fagasiid g fFardl dgedll SIgRM, THYR, 3T |
e, ST SiTerl 8 T TR, 3R] |

AR & BN, FSTel =amd, 3T |

gAY TP, SR Ul URded 9, 3 RT |
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